
43 AUGUST', 1!17O w,,,, .. A .... " 

SHRIMATI ILA PAL-
CHOUDHURY: 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) what was the reason for ~  
Benral Bandh on the 14th July, 1970 and 
what were the demands of the political 
parties which organi., d it ; 

(b) hew many incie'ents of riots took 
place during the Bandh and how many 
persons were ,eported killed and injured ; 

(c) whelt er Government propose to 
lIive compensation to the Families of those 
killed and injuled due to the police firing: 

Cd) whether the loss to the country be· 
cause of this Bandh has been estimated and. 
if so, what are the det"ils ; and 

(e> what is the reaction of Govelnment 
to this Bandh ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
MINISTER OF STATE. DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH CSHRI 
K. C. PANT): (a) and (e'. A .tate·wide 
hartal took place on 14th July causing 
,reat incQn\'enience to the general public. 
The hartal WflS stated to be to pr:ss 
demands, such as. (i) stoppage of 
alleged ""lice repression of democratic 
movements, (ii) stopping of eviction of 
bargadars, (iii) .. i'hdrawal of false cases 
allegedly instituted bv jotodars against 
Peasants and (iv) holding of mid· term 
elections. Government disapproves of 
such agitations. Ali possible steps have 
been taken to restore normalcy and to 
implement vigolcusly the development 
programrnes in the State. 

(b) to (d). Detailed information is 
beinl obtaioed f,om the Stale Government. 
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Grant of Permlsoion 10 Indian Student' 
10 Foreign Countries to Marry 

Foreign Girls 

HOI. SHRI BABURAO PATEL: Will 
the Minister of EDUCATION AND YOLTH 
SERVICES be pleased to state: 

(a) whether it is a fact that sevelal 
Indian students studying in Soviet Rus'ia 
have. during the ~  three }ears, sought the 

~  of his Ministry to marry RUs<ian 
girls eVen before completing the curses for 
whkh they wele granted Go\ernmer.t 
scholarships and. if so. lI'eir names; 

Ib) whether it is also a fact that an 
Andhra student committed suicide in Moscow 
because he could not marry a Russian gi.I, 
and if so. his name and the date of suicide; 

(c) whether the Indian students studying 
in other foreign countries, dunnl the last 
three years, have sought perm;ssion to marry 
foreign girls and, if 50, their Darnel and the 
countries they ale in ; and 

(d) whether Government would consider 
the cancellation of scholarship! when students 
let involved in sucb affairs and. if not, the 
res.oD. therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AJI'D 
YOUTH SERVICES (SHRI A,K, KISHKU): 
(a) Yes, Sir. A statement givioK the f(Qllircd 
information i. attached. 
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(bl No, Sir. Rut Bn Andhra student-
Shrl U. Subha Rao-·did commit luicide on 
14.6.1970 for personal, domestic reasons. 

(c) Yes, Sir. A statement Bivins the 
required information i. attached. 

(d) No, Sir. The Government of India 
ins;sts on all scholaIS executins a bond 
before they proceed abroad, which tflU, alia 
prohibits them from contracting a marriage 
with a foreign national without the prior 
appro,al of this Government. This acts as a 
check on unsuitable marriages. 

Stalement 

(a) I. Shri A. S. Deshpande 
2. Shri S. K. Desai 
3. Shri B. M Ray 
4. Shrl Gauri Kante Handique 
5. Shri S. Majumdar 
6. Shri S. K. Nag 
7. Shri D. A. N. Murty 
8, Shri H. K. Basu 
9. Shri S. C. Phakka 

I'. Shri H C. Upretti 
II Shri B. P. Bandyopadhyaya 
12. Shri P. C. Chaubey 
13. Shri K. W. Rekhade 
14, Shri S N. Pr.shar 
IS. Shri B. T. Salin 
16. Shri T. C. Bhattacharya 
17. Shri Lajpat Rai 
J H. Shri B. B. HuriB 
19. Shri V. K. Batra 
20, Shri S. K. Sangar 
21. Shri R. K. Sharma 
22. Shri S. C. Duggal 
23. Shri D. P. Verma 
24. Shri Vidyapati Ram 
25. Shrl B. S. Gupta 
26. Shri Salish Kumar Kal ra 
27. Shri Prem Kumar 

CZECHOSLOVAKIA 
I. Shri K. Vishwanath 

Special cell at Calcolta 10 Innlllgale Flow 
or Arm. and Ammonitlon 10 Polllical 

and Antl·Soclal Element. 

1802. SHRI DEVINDER SJNGH 
GARCHA : Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether Government have set up a 
special cell at Calcutta under a senior officer 
of tbe Union Government to investigate tbe 
flow of armtl and ammunition into the band. 
of political as well as anti· social elements 10 
West Bensal ; 

(b) if so, tbe details thereof; 
(c) the oature and quaotity of arms 

seized by the Police in their raids during the 
past six months; 

ec) wherher Government have since been 
able to ascertain I he source of these seized 
arms and ammunition; and 

(e) if 10, the details thereof? 

THE MINISTER OF STATE IN THS 
MINISTRY OF HOME AFFAIRS. ANO 
MINISTER OF STATE, DEPARTMENnt 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K. C. PANT) : (a) No, Sir. 

(b) The question does not arlee. 
(c) to (e). The required information I. 

beinll collected and will be laid on the Table 
of the Houee. 

E.labllsbment or Second Unl.enlty 
at DeJbl 

H03. SHRI DEVINDER SINGH 
GARCHA : Will the Miniater of EDUCA. 
TlON AND YOUTH SERVICES be pieased 
to state : 

(a) whetlier It is a fact thlt the ('iliRn'. 
Council In Dtlhi has demanded establish. 
ment of a _ond University to IOlve the 
problem of collcae admillioo In the capital ; 

(c) GERMAN DEMOCRATIC RE- (b) If 10, the reaction of Government 

PUBLIC 
1. Shri V. P. Gupta 
2. Shri P. K. Pandey 
3. Dr. A. K. Aowikar 
4. Shri T. P. Gopalaa Nair 

thereto ; 
(c) what other suueadeiaa have been 

made by the Citizens' Council in regard to 
admls.ioo In collqes ; 

(d) whether Government hive CODJideted 
th_ flUUCslioDI ; aud 




